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1 STATE BANK OF 

INDIA 03.12.2021

         8,01,69,61,365.00           8,01,69,61,365.00 
Secured 

creditor
       8,01,69,61,365.00          8,01,69,61,365.00 

Unrelated party 95.99% 0 0 0 0

2 UNION BANK OF 

INDIA 14.12.2021

           33,52,19,740.58              33,52,19,740.58 
Secured 

creditor
          33,52,19,740.58                                   -   

Unrelated party 4.01% 0 0 0 0

Total
8,35,21,81,105.58         8,35,21,81,105.58           

8,35,21,81,105.58        100.00%

Name of the Corporate Debtor: JUPITAR 

SPUN PIPES & CASTING PRIVATE 

LIMITED;

Date of commencement of CIRP: 3rd November, 2021;

List of secured financial creditors (other than financial creditors belonging to any class of creditors

Sl. No. Name of creditor

Details of claim received Details of claim admitted

List of financial creditors as on : 05.08.2022

Amount in Rs


